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w7 NHRC notice to UP DGP
overjournalists thrashing

LUCKNOW, JUNE 14 assembled in the Dhimanpura
Taking suo motu cognisance area where two bogies of a
of media reports on the goodstrain had derailedinthe
thrashing of a journalist in  night. An argument took place
Shamli, the National Human  between the journalist and the

Rights Commission (NHRC)
has issued a notice to the
Uttar Pradesh Director Gen-
eral of Police demanding a
report within four weeks.
The NHRC has also sought
the action-taken report
against the guilty public ser-
vants and the status of FIR
registered against them.

The NHRC said, ‘Justa few -
hours after the Supreme

Court ordered therelease of a
journalist, another TV jour-
nalist in West UP’s Shamli
district was assaulted by the
SHO of the Government
Railway Police on the Tues-
day night (June 11). He, along
with a constable, was booked
and suspended after videos
of the attack went viral.”
“Reportedly, some reporters

police personnel. The victim
was then thrashed and
dragged to the local GRP
police station where he was
locked up. The victim has
claimed that he was stripped
and the SHO urinated in his
mouth,” the NHRC stated.

The victim has reportedly
accused the police person-
nel of attacking him out of -
vengeance as last month he-
had run a story about an
encroachment by unautho-
rised vendors in con-
nivance with GRP person-
nel, the NHRC notes. -

An FIR based on the jour-
nalist's complaint has been
registered and a depart-
mental inquiry ordered
under the supervision of
the IG Railways. — TNS
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Rights body seeks
report on assault
of journalist in
UP’s Shamli dist

OUR CORRESPONDENT

LUCKNOW: Taking suo
motu cognisance of media
reports, the National Human
Rights Commission (NHRC)
Friday issued a notice to the
Uttar Pradesh DGP, seeking a
report within four weeks on
the assault of a TV journalist
in Shamli on Tuesday.

The human rights body
sought a detailed report from
the DGP, including action
taken against the guilty public
servants and the status of the
FIR registered against them, an
NHRC press release said.

In its notice, the NHRC
said just a few hours after the
Supreme Court ordered the
release of a journalist, Amit
Sharma was brutally assaulted
by an SHO of the Government
Railway Police (GRP). The vic-
tim has claimed that he was
stripped and the SHO urinated
in his mouth, the release said.

The GRP has, however,
denied this charge.

The commission observed
that the contents of media
reports, if true, amount to a
gross violation of the victim's
human rights. "Going by the
reported allegations, this kind
of cruel and uncivilised act by
a public servant is highly dis-
graceful and cannot be toler-
ated in a civilised society,” the
release read.

"Stern action should be
taken against the police per-
sonnel if found guilty so that
such a barbaric act is not
repeated by any public servant
in future,” the human rights
body stated in the release.

A case was against four
police personnel, includ-
ing SHO Rakesh Kumar, on
Wednesday under sections of
the Indian Penal Code (IPC)
for causing hurt, insult, robbery
and wrongful confinement.

Of the four GRP officers,
SHO Rakesh Kumar and con-
stable Sanjay Pawar were sus-
pended. The incident had
taken place after the policemen
entered into an argument with
Sharma when he was covering
the derailment of a goods train
in Shamli on June 11.
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society, NGOs: NHRC chairperson
% I;Nf" Justice HL Dattu, NHRC Chair-
N Bl person, said the commission was
always open to suggestions from
the civil society, NGOs and human
rights defenders towards fulfilling
its mandate for the promotion and
protection of human rights under
the Protection of Human Rights
Act, He was chairing a meeting
of the commission’s core group
of NGOs and Human Rights De-
fenders, HRDs at Manay Adhikar
Bhawan New Delhi, He said the |
Commission treats human rights
defenders and the civil society as
its eyes and ears.
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*= NHRC seeks report on children pawned

EXPRESS NEWS SERVICE @ New Delhi

THE National Human Rights
Commission (NHRC) on Friday
took suo motu cognizance of a
media report that said over 500
families of several villages in
Rajasthan’s Banswara used
their children as a pawn for
%1,500-2,000. The commission
has sought a detailed report
from the state government
within six weeks.

The families belonging from
the Gadaria community were

found to have used their chil-
dren to get food. “The contents
of the news report, if true,
raise serious issue of violation
of human rights of the inno-
cent young children who in-
stead of getting proper educa-
tion and upbringing, have been
given in custody of unknown
people in lieu of money,” NHRC
said in a statement.

The Commission has asked
the state government to inform
about the status of implemen-
tation of flagship programmes

announced and being run by
the Centre and the state.

“The authorities are expect-
ed to identify all the victim
children and to take steps to
you reunite them with their
families and ensure all basic
amenities including food and
education to the children of the
aggrieved families. The state
government is also expected to
conduct a survey to check, if
such practice is prevailing in
other districts of the State.”
said NHRC.
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‘% NHRC notice to police
over assault on scribe

‘Gross violation of the victim's rights’

SPECIAL CORRESPONDENT
NEW DELHI

The National Human Rights
Commission on Friday is-
sued a notice to the Uttar
Pradesh Police over reports
of a Government Railway
Police station house officer
assaulting a television jour-
nalist in Shamli district on
Tuesday.

Taking suo motu cogni-
sance of media reports, the
NHRC said, if true, the re-
ports pointed towards gross
violation of the victim’s
rights.

The scribe was brutally
attacked by a SHO of the
GRP when he had gone to
report on a train derailment
in the area, along with other
reporters.

“An argument took place
between the journalists and
the police personnel. The
victim was then thrashed

and dragged to the local
GRP police station where he
was locked up. The victim
has claimed that he was
stripped and the SHO uri-
nated in his mouth,” the
NHRC said.

Calling for a report within
four weeks from the DGP,
the NHRC said: “Going by
the reported allegations,
this kind of cruel and unci-
vilised act by a public ser-
vant is highly disgraceful
and cannot be tolerated in a
civilised society. Stern ac-
tion should be taken against
the police personnel, if
found guilty, so that such
barbaric act is not repeated
by any public servant, in
future.”

After video of the inci-
dent went viral on social
media, the SHO and a con-
stable were booked and sus-
pended.
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z g j Rights body seeks report on
‘gi’.g,h e assault of journalist in UP
N R :

LUCKNOW: Taking suo motu
cognisance of media reports, the
National Human Rights Commis-
sion (NHRC) Friday issued a notice
to the Uttar Pradesh DGP, seeking
areport within four weeks on the
assault of a TV journalist in Shamli
on Tuesday. The human rights
body sought a detailed report
from the DGP, including action
taken against the guilty public
servants and the status of the FIR
registered against them, an NHRC
press release said.
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wi NHRC sends notice to
w e police on scribe's assault
NEW DELHI
N HEH"E. The National Human Rights
Commission (NHRC) on Friday
issued a notice to the Uttar
Pradesh police over reports of
a Government Railway Police
officer assaulting a television
journalist in Shamli district on
Tuesday. Taking suo motu
cognisance of media reports,
the NHRC said, if true, the
reports pointed towards
gross violation of rights. The
scribe was brutally attacked
by the station house officer
when he had gone to report
on a train derailment.
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on kids ‘sold’ for money

Tives News Netwonrk

Jaipur: Taking suo mofu cog-
nizance of a media reportabo-
ut children being pledged ofT
for money in Banswara, the
National Human Rights Com-
mission (NHRC) on Friday is-
suednotices tothe chief secre-
tary, government of Rajast-
han to give a detailed repont.
The media report stated
that, “Several villages in Bans-
waradistrictof thestateof Ra-
jasthan, wherein more than

500 families were found to ha-

ve used their children as
pawns in exchange of Rs 1,500
to 2000 from the Gadaria
(shepherd) community to get
food.” The report had also car-
ried the photographs of the
children, aged between 8 to 12
vears, who had been pledged
off for money.

According to the media re-
port, carried on June 13, 2019,
theshepherds put the children
on the work of cattle grazing.
Chundai, Bor Talab and
Memkhor areas in the Bans-
wara district and Bawdi Khe-
da, Limbodi and Ambaghati
areas falling under Pratap-
garh district, are the worst af-
fected. It is also mentioned in
the news report that govern-
ment-run  schemes  like
MGNREGA and Bhamashah
have never been implemente
in these areas,

Issuing thenotice, the com-
misgsion has given six weeks'
time to the state government
to submit their report. “It has
been observed that the con-
tents of the news report, if
true, raise serious issueof vio-
lation of human rights of the
innocent young children who

instead of getting proper edu-
cation and upbringing, have
been given in custody of unk-
nown people in liewof money,”
the commission observed,
The commission has also as
ked thestate government fo in-
formabout thestatusof imple-
mentation of flagship pro-
grammes announced and be-
ing run by the Central and
state governments in
Rajasthan.

The authorities are expec-
ted to identify all the victim
children and to takestepstore
unite them with their families
and ensure all basic amenities
including food and education
to the children of the aggrie-
ved families. Thestate govern-
ment is also expected to con-
duct a survey to check, if such
a practice is prevailing in
other districts of thestate,
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Wi NHRC sends notice to
ey gt police on scribe’s assault
% E‘“ﬁ NEW DELHI
N The National Human Rights

Commission (NHRC) on Friday
issued a notice to the Uttar
Pradesh police over reports of
a Government Railway Police
officer assaulting a television
journalist in Shamli district on
Tuesday. Taking suo motu
cognisance of media reports,
the NHRC said, if true, the
reports pointed towards
gross violation of rights. The
scribe was brutally attacked
by the station house officer
when he had gone to report
on a train derailment.
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NHRC open to
suggestions

OUR LEGAL
CORRESPONDENT

New Delhi: Justice H.I.
Dattu, the National Human
Rights Commission chairper-
son and former Chief Justice
of India, has said the panel is
“always open to the sngges-
lions from civil society, NGOs
and human rights defenders
towards fulfilling its mandate
forthe promotion and protec-
fion of human rights”,

Adidressing a meeting of
the commission’s core group
of NGOs and human rights de-
fenders here, Justies Dattn
sald the commission treated
human rights defenders and
the civil society as its eyes and
ears as the whole idea was to
ensure how hest to serye ihe
cause of human rights.

In this context. the com-
mission is also open to criti-
cism thal leads to course cor-
rection, if any required, the
chairperson said.

Justice Dattu said since its
inception in 1893, the NHRC

has endeavoured to create an
enabling environment for the
vealisation of ¢ivil and polit-
cal rights as well as soctal and
economic justice,

However, despite its efforts
to safeguard human rights,
newer challenges continue
to emerge, maling it fmpera-
tive tor the commission and
other clvil society actors to act
expeditiously to devise meas-
ures to address the new chal-
lenges.

The meeting discussed
various dimensions of the pro-
tection of human rights de-
fender and the ways in which
challenges faced by them
arross India could be ad-
dressed.

Jaideep Govind, secretary-
general of the NHRC, high-
lighted how the commission
had expanded its outreach
through its portal and Com-
mon Service Centres across
the country. He said that the
conimission had also  im-
proved its complaint manage-
et system.
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NHRC seeks report on children pawned

EXPRESS NEWS SERVICE @ New Delhi

THE National Human Rights
Commission (NHRC) on Friday
took suo motu cognizance of a
media report that said over 500
families of several villages in
Rajasthan’s Banswara used
their children as a pawn for
%1,500-2,000. The commission
has sought a detailed report
from the state government
within six weeks.

The families belonging from
the Gadaria community were

found to have used their chil-
dren to get food. “The contents
of the news report, if true,
raise serious issue of violation
of human rights of the inno-
cent young children who in-
stead of getting proper educa-
tion and upbringing, have been
given in custody of unknown
people in lieu of money,” NHRC
said in a statement.

The Commission has asked
the state government to inform
about the status of implemen-
tation of flagship programmes

announced and being run by
the Centre and the state.

“The authorities are expect-
ed to identify all the victim
children and to take steps to
you reunite them with their
families and ensure all basic
amenities including food and
education to the children of the
aggrieved families. The state
government is also expected to
conduct a survey to check, if
such practice is prevailing in
other districts of the State,”
said NHRC.
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NHRC notice to Raj govt over reports of children used as pawns by

parents to get money
Press Trust of India | New Delhi Last Updated at June 14, 2019 22:50 IST

The National Human Rights Commission has sent a notice to
the Rajasthan government over reports that many families in Banswara district are
allegedly using their children as a pawn to get money for food.

The NHRC Friday observed that the contents of the news report, if true, raise serious
issue of violation of human rights of the innocent young children, who instead of
getting proper education and upbringing, have been given to the custody of unknown
people in lieu of money.

The NHRC in a statement said, "It has taken suo motu cognisance of a media report
that there are several villages in Banswara district of the state of Rajasthan in which
more than 500 families were found to have used their children as pawn in exchange
of Rs 1,500-2,000 from the Gadaria (shepherd) community to get food."

The media report has also carried the photographs of children, aged 8 to 12 years,
who had been pledged for money.

"The commission has issued a notice to the chief secretary, the government
of Rajasthan calling for a detailed report in the matter within six weeks," it said.

The NHRC has also asked the state government to inform about the status of
implementation of flagship programmes announced and being run by the Centre and
the state government in Rajasthan.

"The authorities are expected to identify all the victim children and to take steps to
reunite them with their families and ensure all basic amenities, including food and
education, to the children of the aggrieved families. The state government is also
expected to conduct a survey to check if such practice is prevailing in other districts
of the state," it said.

According to the media report, carried Thursday, the shepherds put them to the work
of cattle grazing.

Chundai, Bor Talab and Memkhor areas in the district of Banswara and Bawdi
Kheda, Limbodi and Ambaghati areas falling under Pratapgarh district are the worst
affected, it added.

It is also mentioned in the news report that government-run schemes like MGNREGA
and Bhamashah have "never been implemented" in these areas, the NHRC statement
said.

Issuing the notice, the commission has observed that the Right to Food is the basic
human right and it is aware of the fact that the central government has introduced



several schemes to ensure that poor citizens, particularly in the villages, do not die
due to starvation.

The commission has further observed that apparently the state has "failed in
implementation" of the Right of Children to Free and Compulsory Education Act of
2009, which mandates free and compulsory education to all children aged 6-14.
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NHRC Issues Notice to Rajasthan Government Over Children ‘Used
as Pawn’ in Banswara

The families belonging from the Gadaria community were found to have used their children to
get food.

Published: June 14, 2019 7:56 PM IST

New Delhi: National Human Rights Commission (NHRC) has taken suo
motu cognizance of the media report that over 500 families of several villages in
Rajasthan’s Banswara used their children as a pawn for Rs. 1500-2000.

The families belonging from the Gadaria community were found to have used their
children to get food.

NHRC has issued a notice to Rajasthan government and asked for a report within six
weeks.

It has observed that news report, if true, raise a serious issue of violation of human
rights of children who instead of getting education and upbringing, have been given
to the custody of unknown people in lieu of money.

The NHRC is a Statutory public body constituted under the Protection of Human
Rights Ordinance which was later given a statutory basis by the Protection of Human
Rights Act, 1993.

The NHRC is responsible for the protection and promotion of human rights, defined
by the Act as “Rights Relating To Life, liberty, equality and dignity of the individual
guaranteed by the Constitution or embodied in the International Covenants”.
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NHRC seeks govt report on kids ‘sold’ for money
TNN | Updated: Jun 14, 2019, 15:50 IST

Jaipur: Taking suo motu cognizance of a media report about children being pledged
off for money in Banswara, the National Human Rights Commission (NHRC) on
Friday issued notices to the chief secretary, government of Rajasthan to give a
detailed report.

The media report stated that, “Several villages in Banswara district of the state of
Rajasthan, wherein more than 500 families were found to have used their children as
pawns in exchange of Rs 1,500 to 2,000 from the Gadaria (shepherd) community to
get food.” The report had also carried the photographs of the children, aged between
8 to 12 years, who had been pledged off for money.

According to the media report, carried on June 13, 2019, the shepherds put the
children on the work of cattle grazing. Chundai, Bor Talab and Memkhor areas in the
Banswara district and Bawdi Kheda, Limbodi and Ambaghati areas falling under
Pratapgarh district, are the worst affected. It is also mentioned in the news report
that government-run schemes like MGNREGA and Bhamashah have never been
implemented in these areas.

Issuing the notice, the commission has given six weeks’ time to the state government
to submit their report. “It has been observed that the contents of the news report, if
true, raise serious issue of violation of human rights of the innocent young children
who instead of getting proper education and upbringing, have been given in custody
of unknown people in lieu of money,” the commission observed. The commission has
also asked the state government to inform about the status of implementation of
flagship programmes announced and being run by the Central and state
governments in Rajasthan.

The authorities are expected to identify all the victim children and to take steps to
reunite them with their families and ensure all basic amenities including food and
education to the children of the aggrieved families. The state government is also
expected to conduct a survey to check, if such a practice is prevailing in other
districts of the state.
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Rajasthan Government Issued Notice by NHRC Over Children Being
'Used as Pawn' in Banswara

NEWS Team Latestly Jun 14, 2019 09:59 PM IST

Jaipur, June 14: The National Human Rights Commission (NHRC) on Friday issued
a notice to the Rajasthan government over reports which claimed that children are
being "used as pawn" in Banswara village. The Commission has asked the Ashok
Gehlot-led regime to submit a report within the next six weeks.

In Banswara, claimed reports, children are being used as pawns by villagers to avail
Rs 1,500-2,000 to buy food grains. The children are sent in custody of unknown
people, who are feared to misuse them as child labourers or push the minors into
trafficking

"It has observed that news report, if true, raise serious issue of violation of human
rights of children who instead of getting education and upbringing, have been given
in custody of unknown people in lieu of money," the NHRC notice said.

Nearly 500 families from the Gadaria community have reportedly used their children
as pawn to get food. The incident is likely to draw widespread condemnation.

This is the second major instance of human rights violation in Rajasthan in the last
few days. In the past month, the Commission had dispatched a notice to the state
government over the alleged delay into the filing of an FIR in the rape case of a Dalit
woman in Alwar.
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NHRC notice to Raj govt over reports of children used as pawns by
parents to get money

PTI New Delhi Updated: 14-06-2019 22:57 IST Created: 14-06-2019 22:48 IST

The National Human Rights Commission has sent a notice to
the Rajasthan government over reports that many families in Banswara district are
allegedly using their children as a pawn to get money for food. The NHRC Friday
observed that the contents of the news report, if true, raise serious issue of violation
of human rights of the innocent young children, who instead of getting proper
education and upbringing, have been given to the custody of unknown people in lieu
of money.

The NHRC in a statement said, "It has taken suo motu cognisance of a media report
that there are several villages in Banswara district of the state of Rajasthan in which
more than 500 families were found to have used their children as pawn in exchange
of Rs 1,500-2,000 from the Gadaria (shepherd) community to get food." The media
report has also carried the photographs of children, aged 8 to 12 years, who had been
pledged for money.

"The commission has issued a notice to the chief secretary,
the government of Rajasthan calling for a detailed report in the matter within six
weeks," it said. The NHRC has also asked the state governmentto inform about the
status of implementation of flagship programmes announced and being run by the
Centre and the state government in Rajasthan.

"The authorities are expected to identify all the victim children and to take steps to
reunite them with their families and ensure all basic amenities, including food and
education, to the children of the aggrieved families. The state government is also
expected to conduct a survey to check if such practice is prevailing in
other districts of the state," it said. According to the media report, carried Thursday,
the shepherds put them to the work of cattle grazing.

Chundai, Bor Talab and Memkhor areas in the district of Banswara and Bawdi
Kheda, Limbodi and Ambaghati areas falling under Pratapgarh district are the worst
affected, it added. It is also mentioned in the news report that government-run
schemes like MGNREGA and Bhamashah have "never been implemented" in these
areas, the NHRC statement said.

Issuing the notice, the commission has observed that the Right to Food is the basic
human right and it is aware of the fact that the central government has introduced
several schemes to ensure that poor citizens, particularly in the villages, do not die
due to starvation. The commission has further observed that apparently the state has
"failed in implementation" of the Right of Children to Free and Compulsory Education
Act of 2009, which mandates free and compulsory education to all children aged 6-
14.



